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OA 1620/17002
Preseni: Rirs.AMeenu Mainee for Shot B.5. Mainee, counszel for rmpizmni 8.,

MA 14082005
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This applicaiion has been filed for correction of the order dafed 18.5.2005 wm OA
162042002, 1t is siated that the OA was {iled by four applicants melnding Shrt Iat Rarn, who

was arrayed as applicant no.4, but in the order dated 18.5.2005, the name of Shri faz Ratn has

.

oniy praver made 1n fhe application is for addition of hi

not been mentioned. Th
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wiich deems to be my inadvertent clerical eivor. Capy of the application has been given io

the opposite side but noboady appeared on behalf of respondsnt

Accordmgly the prayer made in'the application is allowed and the name of Jai Rew,

%

applicant no.4 ve entered in the order-dated 18.5.2005. MA 140872005 stands tigposed of.
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‘Registry shatl carry out the con w‘imzz and communicale i io the parites.
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(M. A Khan}
Vice-Chairmanil)



